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Reulv Affidavit on behalf of Resnondent No. 6. Central Pollution Control

F

Board (CPCB).

l, Slui Bharat Kumar Sharma , Sio Shri. D.P Vishrvakalrna agcd abotrt 48 years.

and having olTicc al Rcgional Dircctoratc (Punc), C'cntral Pollution Control

tsoard, Hirabai Dhankude Hall, Survey No. ll0, Pune - 411045. do hercby

solenrnly affinn and slate as under;

I am prcsently working as Scicntist 'E' & Rcgional Dircctor. Ccntral

Pollution Control Board (CPCB), Pune. I am fully conversant rvith the

lacts o1'the case and hence. competent and authorized to clepose rncl

srvcal tlrc prcsent Rcply Atfidavit as undcr

It is subnrittetl that. the averments antl allegations contained in the

Application as against this Respondcnl is denicd as lhlsc iutd nrislcldirrrr

cxccpt thosc that arc spccilically adrr]ittcd lrcrcuntlcr.

l'hat tlre avcrnrcnts rradc in prrit I lo 3 pertains to inlbnnution ilborrt ln
Applicant and hence no conrments ljunr tlris Ans*'cring Rcspurrtlent

No.(r.

2

3

i

l.

227



I That the averments made in Paras 4 to 8 speaks about the r-rtllcial

infonration of Respondcnt no. I to 5. and hence n(r conrnlcnts tl'onr this

answcring RcsPondcnt.

That averments made in para 9 speaks about the tirnctiorrs ot' this

Answcling Rcspondcnt and thc sanrc is adnrittcd by tlris Ans'uvcring

Rcspondcnt No.6.

That the averrnent made in para l0 & lt pertains to the plrqrose oltiling

prcscnt O.A and hcncc no commenls from this Answcrin-e Rcspondcnt

No.6.

That the averment made in para 12 to 3l pertains to steps taken bi'

Rcspondent no. 3 i.c. Municipal Corporation Aurangabad and

Respondenl No. 5 i.e. Maharashtra PC'U lbr processing solitl waste and its

tl.eatments. antl hcnce no commcr.lts liom Lhis Ansrvering Rusptrltclertt

No.6.

That the averments tnade in para 32 regarding one Put:lic lntcrcst

Litigation before Hon'ble Aurangabad t-ligh Court related to violation ol'

Solid Waste Managcmcnt Rulcs, 201 6 is a mattcr of court rccord and

hcncc no commcnts frorn this Answcring Rcspondcnt No.(r.

That the averments made in paras'A' to'['under the heading'Crounds'

rcquircs no commcnts lrom this Anss'cring Rcspondcnt.

10. That in light of the above submissions. it is respectiully prayed that this

Ansrvering Responderrt No.6 i.e. CPCB. shall abide by anl order or'

dircctions passed by this Hon'blc Tribunal
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l. Shri. Bharat Kumar Sharma. rvorking as Scientist 'E' & Regional

Dircctor. Clcntral Pollution Control Board. the Respondent no. 6 hercin, tlo

hcrcby dcclarc that. thc conrcnts of this Reply Atlidavit u,hich is bascd on

ollicial record and inlormation available in the office are true to the besl ol

rny knowledge and beliell

Vcrificd ar Punc on thc zy'lay of Novcrnbcr, 202 |
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